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1

The Deputy Commissioner of CT & 
GST, CT & GST Circle I, Rourkela, 
Udit Nagar TAXES 10.11.2022       6,27,77,601.00       6,27,77,601.00 Unsecured No No No 0 0 0 0 0

6,27,77,601.00      6,27,77,601.00      

Annexure – 7
 Name of the corporate debtor: SAV INDUSTRIES PRIVATE LIMITED; Date of commencement of CIRP: 25.10.2022; List of creditors as on: 21.11.2022

List of operational creditors (Government dues)
(Amount in₹)

Details of Claimant Details of claim Details of claim admitted

received


